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An Act to amend the Jharkhand StateUniversities Act, 2000
(Adapted) Be it enacted by the Ilegislature ofthe State of
Jharkhand in the Fifty Seventh year of Republic of India as follows

1. Short Title, Extent And Commencement :-

(i) This Act, may be called Jharkhand State Universities
(Amendment) Act, 2006; (ii) It shall come into force on such date
a s the State Government, may by notification in the official
Gazette, appoint; (iii) It shall extend to the whole of the State of
Jharkhand.

2. Insertion Of Sub-Section As Sub-Section-1 (M), At The
End Of Subsection 1(1) Of Section-3 Of Jharkhand State
Universities Act, 2000 (Adapted) Hereinafter Referred To As
The Said Act :-

The following sub-section will be inserted as sub-section 1 (m) at
the end of subsection 1(3) of section-3 of the said Act. "3 (1)(m)
Nilamber-Pitamber University having the headquaters at
Medininagar and the jurisdiction over the whole of the Palamau
Division."



